Annexure-5

Name of the corporate debtor: Seitz India Private Limited; Date of

of liquidation: 28.01.2020; List of stakeholders as on: 17.05.2021

List of operational creditors (Government Dues) (Amount in )
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Identificati Amount of claim of pending  |removed? |of claims
Department Government onNo. _|Dateof receipt __|claimed admitted claim disposal _|(Yes/No) _|admitted
Dy Excise &
Dy Excise & Taxation  |Taxation Officer, [Excise &
Officer, Gurugram Gurugram (North)  [Taxation
(North) through Excise & |through Excise & Officer,
Taxation Officer, Taxation Officer,  |Gurugram Operational
1|Gurugram (North) Gurugram (North) _|(North) 2/27/2020| 1,298,866.00| _1,298,866.00|Creditor o|No 8.63 0 0
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Dy Comm. Dy Comm. Customs_ Operational
2|Customs_EPCG Customs_EPCG EPCG 2/27/2020]  411,229.00|  411,229.00|Creditor o|No 0 0 0
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